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R estr ic tions  Im posed  b y  m idd le  
eas t  C o u n tr ie s  on r e c ru i tm e n t  of 
Fore ign  N ationals

8056. SH R I M ADHAVRAO
S C IN B IA : Will th e  M in is te r  af

EX T E R N A L  A F F A IR S  b e  p le a se d  to  
s t a t e :

(a> w h e th e r  c e r ta in  M iddle  E as t  
co u n tr ie s  inc lud ing  L ib y a  h a v e  s top -
ped 1 re c ru i tm e n t  o f  fo re ign  n a t io n a ls  
for em p lo y m en t in G o v e rn m e n t  agen-
cies and  o rgan isa tions ;

(b) if so, w h ich  co u n tr ie s  h a v e  so 
b a n n e d  re c ru i tm e n t;  a n d

(c) how  m a n y  In d ia n s  h av in g  va l id  
docum en ts  h a v e  been  s e n t  back  th is  
y e a r  as  re su l t  the reo f?

T H E M IN ISTE R  O F EX T E R N A L  
A F F A IR S  (SH RI P . V. N A R A SIM H A  
R A O ): (a) a n j  <b) A ccord ing  to  o u r  
in fo rm ation , Socialist P eo p le ’s L ibyan  
A ra b  J a m a h i r iy a  h a s  te m p o ra r i ly  
im posed  a b a n  on the  re c ru i tm e n t  of 
w o rk e rs  a n ^  non -techn jca l staff fo r  
G o v e rn m e n t  D e p a r tm e n ts /c o m p a n ie s /  
o rgan isa t ions . This, how ever,  does no t 
app ly  lo ind ian  and  o th e r  fo re ign  com-
panies  o p e ra t in g  in L ibya, w ho are  free 

to  b r in g  in to  L ibya , w o rk ers  a n d  non -
tech n ica l  staff as  before. W e have  no  
in fo rm ation  abou t any  o th e r  c o u n try  
in  the  M iddle East hav ing  im posed 

a s im ila r  ban .

(c) W e h a v e  seen P re s s  R eports  th a t  
some w o rk e rs  rec ru i ted  by  L ib y an  
G o v e rn m en t  w e re  s e n t  back. H ow -
ever, G o v ern m en t of In d ia  h a v e  no t 
rece ived  any  com pla in t  in  th is  con-
nection. T hese w o rk e rs  w ere  rec ru i ted  
by  the  I.ib jlnn  G o v e rn m e n t  th ro u g h  
p r iv a te  agencies.

F es tiv a l of India-U . K.

8057. SHRI M ADHAVRAO SCIN- 
D I A : Will the  M in is te r  of EDUCA-
TIO N  b e p leased  lo s ta te :

(a) w h e th e r  a F es tiv a l  of In d ia  was 
recen tly  in a u g u ra te d  in L ondon  on 
M arch  22, 1982;

(b) if so, w h e th e r  G ov ern m en t of 
Ind ia  co llabora ted  in th e  m a t te r  w i th  
G o v ern m en t of U. K.; and

(c) w h a t  specific aspects of Ind ia 's  
r r r r  r r r r  r r r  a d-
been  depicted  th e re in  ?




